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ORDER {ORAL)

athan, Vice Chairman (J)

Smt. Lakshmi Swamin

This case has been taken up in the afternoon
the DB. Learned proxy counsel for respondents
submitted that the respondents have not received a c
of the OA to enable them to file reply.

2. Having regard to our previous order da
29.10.2002, as the applicant is not present either
person or through counsel even today, it appears that
is not interested in pursing the case furth
Accordingly, OA is dismissed Aoy default and

juil
=
ok




